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MINTSTER IN THE
B

TRY OF STEEL AND r_&m
’("’g“f.é? SUKHDEV PRASAD): (8)

The Project Report envisages instal~

lation of LD converters, g‘lmtt:n;zac;t;ln
i tacilities and 2 al .
e apans are expected to

The expansion units
be commissioned by
the Fifth Plan,

(b} The expansion will result n;
the oroduction of 250,000 tonues 2!
Bitlets for sale and 900,000 tonnes

Plates on completion.

about the end of

tion
fition of the Post of Prosecu
Abo'sul’!‘:’;v.rlsm' ander Calcutia Fort
Commissioner

1441. SHRI SAKTI XUMAR
SAR

KAR:
SHRI S. N. SINGH DEO:

Wi, the Minister of SHIPPING
AND TRANSPORT be pleased 1o
state:

(a) whether the post of Prosecution
Supervisor created by the Calcu'tta
Port Commissioner under resolfmon
number 542 of 1960 has been aboliched
on the 6th August, 1874;

(b} if 5o, the names of the Prosa.:u-
tion Supervisor/Supervisors during
the period;

(¢) whether in 1968 the Calcut?a
Port Commissioner had submitted 1n
reply to the questionnaire by the Wage
Board that no change of the post of
‘Prosecution Supervisor’ was neces-
sary as it was running in a satisfactory
way; and

(d) it %0, the reasons for abolishing
the post?

THE MINIBTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORY (SHRI H. M, TRI-
VEDI): (a) The post of Prosecution
Supervisor was abolished with effect
from Jst August, 1074

(b) Shri Sunil Kumar Ghosh was
the anly ineumbent, who held the
post of Prosecution Bupervisor,
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(c) No, Sir. It was merely stated
that no change in the prevailing sys«
tem of promotion was necessary,

(d) As the post of Prosecution
Supervisor was an isolated one with~
out pormal avenues of prametion it
was decided to abolish that post and
create an additiona] post of Commer-
cial Supervisor in the identieal scale
of pay, which category has avenues
of promotion. In addition, this was
also meant to allow flexibility in the
matter of posting of personnel,

India’s stand regarding Explosion of
Atom Bomb for Peaceful Purposes

1442, SHR! SHANKERRAQ SA-
VANT: Wil the Mimster of EX-
TERNAL AFFAIRS be npleased to
state.

(a) which nations are still eritical
of our stand regarding explosion of
atom bomb for peaceful purposes; and

{b) which nations are neutral on the
point?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFF-
AIRS (SHR! BIPINPAL DAS): (a)
and (b). India exploded an  under-
ground nuclear device on the 18th of
May, 1974 as an experiment for peace-
ful purposes.

On the question of peaceful nuclear
explosions, some of the States, which
subscribe to the approach adopted by
the Treaty on Non-Proliferation of
Nuclear Weapons (NPT} have a di~
fferent position from that of India,
while some other countries which
subscribe to the NPT, have not ex-
pressed any view,

Abolition of Comtract Labonr System

1443. SHRI MOHAMMAD ISMAL.:
Will the Minister of LABOUR be
Pleased tgp state:

(a) whether Government are consi-
dering the demand from a1l corners for
the abolition of Contract Lebour
System; and





